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(2) 

lished in Notification No. 
G.S.R. 109 in Gazette of 
India dated the 24th Febru-
ary,1990. 

(iv) The Coal Mines Family 
Pension (Amendment) 
Scheme, 1990 published in 
Notification No. G.S.R. 110 
in Gazette of India dated the 
24th F ebrua ry, 1990. 
(Placed in Library. See No. 
LT 640/90] 

(i) A copy of the Annual Report 
(Hindi and English versions) 
of the Coal Mines Provident 
Fund, Coal Mines Family 
Pension and Coal Mines 
Deposit Linked Insurance 
Schemes for the year 1988-
89 along with Audited Ac-
counts. 

(ii) A Copy of the Review (Hindi 
and English versions) by the 
Government on the working 
of the Coal Mines Provident 
Fund, Coal Mmes Family 
Pension and Coal Mines 
Deposit Linked Insurance 
Schem es for the year 1988-
89. 

(3) A statement (Hindi and English 
versions) showing reasons for de-
lay in laying the papers mentioned 
at (2) above. [Placed in Library. 
See No. LT-641 190] 

12.18 hrs. 

BUSINESS ADVISORY COMMITIEE 

Fifth Report 

[English] 

PROF SAIFUDDIN SOZ (8aramulla): 
Sir, I beg to move: 

"That this House do agree with the 
Fifth Report of the Business Advisory 
Committee presented to the House 
on the 9th April, 1990." 

MR. SPEAKER: The question is: 

"That this House do agree with the 
Fifth Report of the Business Advisory 
Committee presented to the House 
on the 9th April, 1990." 

The motion was adopted 

SHRI DINESH SINGH (Pratapgarh): Sir, 
although it is not customary to comment 
upon a decision taken by the Speaker, I 
should like on behalf of our Party, to extend 
to you our congratulations ... (Interruptions) 
You have done it very wisely. 

MR. SPEAKER: I have done my duty. 

( Interruptions) 

SHRI SONTOSH MOHAN DEV (Tripura 
West): Sir, yesterday also, in Tinsukia, one 
of the proprietors of a Tea Estate was killed 
by suspected ULFA militants. Is killing noth-
ing? (Interruptions) 

MR. SPEAKER: I have not permitted 
you. Why are you getting angry? Sontosh ji, 
don't lose your temper. Please take your 
seat. (interruptions) 

SHRI SONTOSH MOHAN DEV: Very 
kindly, you allowed a diSCUSSion under Rule 
1 93 last week. Unfortunately that issue could 
not be discussed. So, I would like to know 
from you whether you ar~ going to allow it 
thiS week sometime. It IS very Important. 

MR. SPEAKER: That has been decided. 
You can ask me about what has been raised 
in the House. 

( Interruptions) 
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PROF. P.J.KURIEN (Mavelikara): Sir, 
in the light of the Statement made by han. 
Chandra Shekhar. 

MR. SPEAKER: There is no further 
discussion on it. Please take your seat. 

( Interruptions) 

MR. SPEAKER: Mr. Akbar, please take 
you seat. 

( Interruptions) 

[Translation] 

SHRI VIJAY KUMAR MALHOTRA 
(Delhi Sadar): For last several days we have 
been raising the issue that the Government 
is not providing any assistance to the refu-
gees from Kashmir who have taken shelter 
in Delhi. (Interruptions) 

SHRI MADAN LAL KHURANA( South 
Delhi): Mr. Speaker, Sir, I had raised this 
issue yesterday also .. Today the people are 
selling their watches and jewellery as they 
have no casli with them. The han. Minister 
had said that they will be provided financial 
assistance. But not a single paisa has been 
given to them. I would like to know as to 
where these people will go. (Interruptions) 

MR. SPEAKER: Please take your seat. 
(Interruptions) 

[Eng/ish] 

SHRI SAIFUDDIN CHOUDHURY 
(Katwa): I also support the hon. Member Shri 
Madan Lal Khurana in what he had said. The 
people who have come out of Kashmir and 
staying in Delhi are in a very bad situation 
now. Government should be very prompt in 
taking note of that and Sge that necessary 
help is given. It is a very serious matter. 

( Interruptions) 

MR. SPEAKER: Do not be in a hurry. 

( Interruptions) 

[ Translation] 

MR. SPEAKER: You spoke on this 
matter. Mr. Khurana also spoke on this is-
sue. I do agree that the matter is very seri-
ous. (Interruptions) 

[English] 

SHRI RUPCHAND PAL (Hooghly): 
There is an acute shortage of pig iron in our 
coufltry. A large number of Industries are 
going to be closed down because of short-
age of this raw material. I have taken the 
matter several times with the Minister. But 
the situation has not yet improved. 

( Interruptions) 

[ Translation] 

MR. SPEAKER: What is ~he matter, Sir. 

(Interruptions) 

SHRI MADAN LAL KHURANA: Do you 
wanty that they should become christians? 
Where do you want to send them? h is my 
humble submission thatthe assurance given 
by the hon. Minister should be fulfilled. The 
situation is very bad there. (Interruptions) 

MR. SPEAKER: I do agree that the 
matter is very serious. 

( Interruptions) 

MR. SPEAKER: I will call all of you 
systematically. If you keep calm I can give 
one minute to each hon. Member to express 
his views. 

( Intsrruptions) 

[English] 

MR. SPEAKER: Let us hear the Lady 
Member. 
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SHRfMATf SUBHASHINI ALI (Kanpur): 
Sir. I have given notice under Rule 193 and 
also under Rule 197. A delegation of Indian 
industrialists led by senior Secretaries of the 
Government of India has been instructed 
and sent by the Government to the United 
States. Mrs. Carla Hills, representative of 
the Government of United States and the 
Chairman, Pepsi Cola, who is also the 
Chairman of the US side of the US India 
Business Group, they have both threatened 
the Govemment of India and said: uWho is 
the Government of India to decide how much 
equity a foreign firm should own In India?" 
This is a very serious matter and the Govern-
ment must make a statement on this issue. 
What is the opinion of the Government of 
India onthis issue? There must be a discus-
sion and a statement by the Government of 
India. 

( Interruptions) 

SHRI S. KRISHNA KUMAR (Quilon): It 
has been reported that all the hostages 
including the Vice Chancellor of the Kashmir 
University have been executed. We want to 
know from the Government the exact posi-
tion. The Situation has become extremely 
dangerous. We want to know from the Home 
Minister personally through a statement in 
the Parliament as to what IS the exact posi-
tion about their efforts to get the hostages 
released. Are they still alive? We want to 
know this immediately In the House. 

SHRI SRIKANTA JENA (Cuttack): I 
would like to draw the attention of the Gov-
ernment regarding the short supply and non-
availability of kerosene oil; in the State of 
Orissa. Kerosene oil is being sold at the rate 
of As. 10 per litre. In our State kerosene oil 
is not available at all. So I demand that the 
Government should send immediately kero-
sene oil to the State of Orissa. 

SHRI JANARDHANA POOJARY( 
Mangalore): Sir, I have given a Calling Atten-
tion notice. ( Interruptions) 

MR. SPEAKER: I have not permitted 

your Calling Attention notice. Please take 
your seat. 

[ Translation] 

KUMARI UMA BHARATI (Khajuraho): 
Mr. Speaker, Sir, it is a matter of shame that 
no ex-gratia payment has made given to the 
next of the kin of the people who were killed 
and those who were injured in the bomb 
blast inthe Ramnavami procession in BataJa 
I fail to understand that when ex-gratia pay-
ment could be made to the victims of Ni-
zamuddin incident immediately, why it could 
not be paid in this case. Why this injustice 
with the people of Batala. I, therefore, re-
quest that the amount of ex-gratia payment 
payable to the victims who have lost their 
lives and also to those who were injured in 
the bomb blast at Batala should be an-
nounced at the earliest and arrangements 
made to distribute it. 

[English] 

SHRI M.J. AKBAR (Kishanganj): I can-
not stress the urgency of the need for a 
c1arif,cation from the Government about the 
fate of Prof. Musheer-ul-Haq and Mr. Khera. 
Not only for family reasons of four daughters 
w.ho cannot communicate with them, but the 
whole academic community and many other 
people who have deep respect for one of the 
finest people we know, there is really a great 
amount of worry and agitation. 

MR. SPEAKER: I nope the Government 
IS taking note. 

SHRI M.J. AKBAR: Please ask the 
Government what exactly is the truth. 

SHRI JANARDHANA POOJARY: I have 
given a Calling Attention notice today under 
Rule 197 regarding the alleged execution of 
the Vice Chancellor and three others. It is a 
very serious matter. The Government should 
make a statement immediately and they 
have to clear the doubts. I request that my 
Calling Attention notice be admitted. 
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DR. SUDHIR RAY (Burdwan): Many 
State Governments have not implemented 
the new UGC pay scales for college and 
university teachers though three years have 
passed since the declaration of these pay 
scales. I would request the han. Education 
Minister to look into It. (Interruptions) 

[ Translation] 

SHRI SULTAN SALAHUDOIN OWAISI 
(Hyderabad): Mr. Speaker, Sir, I would liketo 
submit that the ultimatum given for the re-
lease of the Vice-Chancellor of the Kashmir 
University. Prof. Musheer-ul-Haq and the 
General Manager of the H.M .. T has since 
expired. I request that arrangement be made 
to have them released. 

SHAI JANAK RAJ GUPTA (Jammu): 
Mr. Speaker, Sir, a large number of people, 
freedom fighters, medical and engineering 
students and many others who have mi-
grated from Kashmir are sitting on a dharna. 
Freedom fighters are not getting pensions. 
Banks in the valley have been closed. The 
passport office has been set afl.re and there-
fore no new passports are being issued 
there. The students to MBBS are not getting 
admission elsewhere. With your kind per-
mission, I would like to tell the-Government 
that though the Kashmir Sabha is provIding 
some assistance to the people who have 
migrated from Kashmir to Delhi but the 
Government is not extending any help on ~s 
own. That is why I say ... (Interruptions) Please 
listen to me. 

MR. SPEAKER: Please Sit down. (Inter-
ruptions) 

SHRI JANAK RAJ GUPTA: Just listen 
to me, please. The freedom fighters are 
facing lot of hardshIps. They are not getting 
their pension. They should get It immediately 
and the students of M.B.B.S. should be 
provided adm:~:'I")"" ~':~ where. (Interrup-
tions) 

[English] 

DR. DEBI PRaSAD PAL (Calcutta North 

West): Sir, we have got the news today in the 
newspaper that in Assam, one of the noted 
industrialists, Mr. Surendra Paul was shot 
dead by ULF A. 

MR. SPEAKER: Mr. Paul, On 12th the 
House is going to discuss this subject under 
Rule 193. 

(Interruptions) 

SHRI BANWARI lAL PUROHIT 
(Nagpur): Mr. Speaker, Sir, there are con-
flicting reports in today's newspaper. While 
one newspaper reports that the Vice-Chan-
c.ellor, the General Manager of the H.M.T. 
and four other persons have been assassi-
nated, some other newspaper reports that 
the terrorists have made some demands 
and that they want to hold negotiations. But 
what is the factu'al position? How long can 
this august House be misled? These reports 
are qUite misleading. I, therefore, 'request 
that at least the Home Minister should -en-
lighten the House within two hours about the 
action Government proposes to take with 
regard to the situation in Kashmir. The facts 
must come to light. (Interruptions) 

[English] 

SHRIAJITPANJA (Calcuna North East): 
Sir, the Muslim religious Ramzan period has 
already started and it is coming to an end on 
the Id day. This year, so much time has 
passed since Ramzan period started and so 
far, no extra quota has been given to West 
Bengal. There was a special quota supplied, 
each year previously for West Bengal for our 
Muslim brothers and sisters, during Ramzan 
period. But, this year, the Government of 
India has not sent even a grain of rice or 
sugar or a drop of kerosene. So, I demand 
that special quota of rice, sugar and kero-
sene for Muslim brothers must be sent 
1m mediately. 

[ Translation] 

( Interruptions) 

SHRIJ.P. AGARWAL (ChandniChowk): 



369 B.A C. Report CHAITRA 20,1912 (SAKA) B.A. C. Repott 370 

Mr. Speaker, Sir, you do not hsten to what we 
say. It is not fair 

MR SPEAKER Why have you come 
here? (Interruptions) 

SHRI J P AGARWAL Please listen to 
me (InterruptIons) Today, lakhs of refu-
gees who have migrated from Kashmir have 
resorted to agitation When they went to 
submit a representation to the Prime MiniS-
ter, they were beaten with lathls Today, 
when the B J P talks of the Kashmll prob-
lem, It should also raise the pOint that these 
people were beaten with lathls You say that 
they should be provided financial assistance 
and foocl But It IS a matter of shame for the 
country that people who have no money to 
spend and no food to eat should be beaten 
with lathls at the Prime Minister s residence 
The Government should apologise to these 
people (InterruptIons) You are dOing a wrong 
thing Atrocities are being committed on the 
people of Kashmir and they are dYing You 
are not able to provide food to people who 
have migrated from Kashmir on the other 
hand (Interruptions) 

MR SPEAKER Please take your seat 

(Interruptions) 

[Eng!Jsh] 

SHRIMATI UMA GAJAPATHI RAJU 
(Vlsakhapatnam) Through you Mr Speaker, 
Sir, I would like to draw that attention of the 
Governmentto the law and order Situation all 
over the country whether It IS Kashmir or 
GUJarat 

12.35 hrs. 
[At thiS stage some slogans from the 

VIsitors' Gal/ery were heard] 

SHRIMATI UMA GAJAPATHI RAJU 
The Government IS not taking any stand on 
thiS The Prime Minister does not have any 
time to VISit Kashmir when It IS burning How 
much more blood IS to be shed In GUjarat 
before the Prime Minister goes there? Iwould 
like the Home Minister or the Parliamentary 

Affairs MInister to answer this question 
Immediately (InterruptIOns) Mrs. l)ehazir 
Bhutto has already announced Rs. 10crore 
for the terrorists In Kashmir 

MR SPEAKER' The House IS going to 
diSCUSS GUJarat 

[ TranslatIon] 

SHRI HUKUMDEO NARAYAN YADAV 
(Sltamarhl) Mr Speaker, Sir, crops-have 
been destroyed by the hailstorm In Madhu-
bani, Srtamarhl and Darbhanga districts of 
Bihar Therefore, I would request the Central 
Governmentto prOVide maximum assistance 
to the farmers of those dlstncts 

[English] 

PROF P J KURIEN The Issues raised 
by Mr M J Akbar and Mr PooJary are very 
serious (InterruptIons) It IS concerning the 
life of Vice-Chancellor of the KashmIr Uni-
versity (interruptIons) Conflicting reports 
have come (InterruptIOns) 

MR SPEAKER Mr Purohit has already 
raised It 

PROF P J KURIEN Why are you ig-
nOring rt? What IS the position? 

MR SPEAKER I am not Ignoring it. 
(InterruptIOns) Please sit down (/ntemJp-
tlons) Yes, Mr Dhumal 

[ TranslatIon] 

SHRI PREM KUMAR DHUMAl( 
Hamlrpur) Due to law and order problem in 
Kashmir, a Sizable number of Government 
servants have fled the valley and came to 
Deihl According to my information, As many 
as 150 Government servants have migrated 
to Deihl Their family members have also 
shifted tothls place The Government should 
see that they get their salanes They have no 
money The Government should make suit-
able arrangements for the payment of their 
salanes so that they may be able to make 
their both ends meet. 
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SHRI G.M. BANATWALLA (Ponnani): 
Mr. Speaker, Sir, I request you to take notice 
of two things. Firstly, the Government takes 
no note of the points made by us here. 
Secondly, the demands in respect of the 
Ministry of Home Affairs have been post-
poned. Earlier, it was decided that the de-
mands of Ministry of Home Affairs will be 
taken up after the demands of Ministry of 
Defence. But now I find that after the de-
mands of Ministry of Defence, the House has 
come to Ministry of Industry direct. The 
demands of the Ministry of Home Affairs 
have not been taken up as per the Original 
schedule. On the one hand, the Government 
does not reply to the submission made by us 
in the House and on the other, the demands 
in respect of Ministry of Home Affairs have 
been postponed. You kindly direct the Gov-
ernment to let us know about the fate of Prof. 
Mushir-ul-Haq. The Government is main-
taining studied silence over the issue and is 
not making any statement before the people 
in this regard. When you can accommodate 
the Government to the extent that you have 
allowed the demands of Ministry of Industry 
to be taken up first. at least, then you should 
direct the Government to make a statement 
on this issue. 

MR. SPEAKER: Banatwallaji, please 
leave it now. 

SHRI GUMAN MAL LODHA (Pali): Mr. 
Speaker, Sir, through you, I would like to 
draw the attention of the hon. Minister of 
Home Affairs and the Han. Prime Minister to 
a book written by Shri Rajhans under the title 
HUdaan" . In this book, the author has made 
certain highly objectionabJe and derogatory 
comments which are likely to create a law 
and order problem. I would like to quote. 

MR. SPEAKER: Lodhaji, what are you 
reading out? 

SHRI GUMAN MAL LODHA: Mr. 
Speaker, Sir, it has been written at page 76 
ofthe book that 'when Maharana Pratap was 
fighting against the Mughals, a large number 
of Rajputs alongwith their wives were with 
him. The men were killed in the war leaving 

behind their wives and domestic servants. 
Just to quench their sexual urges, those 
ladies offered themselves to the servants 
and slept with them. After satisfying their 
sexual urges, the ladies would throw the 
servants from their bed on to the mats. The 
servants even then continued to be their 
servants. 

Mr. Speaker, Sir, I want that this book 
should be banned and the author should be 
prosecuted. The "Satanic Verses written by 
Rushdie has been banned all over the world. 
This book is also a disgrace to the national 
honour ... (InteTnfJlions) 

MR. SPEAKER: Please sit down. 
... ( Interruptions) 

SHRI TEJ NARAYAN SINGH (Buxar): 
Mr. Speaker, Sir, both Bhojpur and Balai 
districts of Bihar are border districts. The 
boundaries of Uttar Pradesh and Bihar had 
been demarcated as per the Trivedi Award. 
In spite of that every year as many as 50 
farmers lose their lives. The people of the 
area are not satisfied with the said demarca-
tion of boundaries. Despite deployment of 
forces on both sides of the border, farmers 
are being killed. I would, therefore, request 
the Government of India to make a fresh 
demarcation so that the problems of the 
farmers in the area could be solved. 

[Eng/ish] 

PROF. N. G. RANGA (Guntur): Mr. 
Speaker Sir, several of us are very much 
exercised over the fate of Vice-Chancellor 
and his associates in Srinagar~ I would like 
my friend, the Parliamentary Affairs Minister 
and their Whip to assure the house that 
during the course of the day an authoritative 
statement would be made in this House with 
regard to what is happening to them. 

THE MINISTER OF -'NFORMATION 
AND BROADCASTING AND MINISTER OF 
PARLIAMENTARY AFFAIRS (SHRI P. 
UPENDRA): Before the end of the day, the 
Home Minister will come and make a state-
ment. 
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SHRI TARIT BARAN TOPDAR (Bar-
rackpore): A Preliminary Information Report 
(PIR) about the dealing of A-320 airbus has 
been filed with the police. I demand that the 
PIR must be placed before Parliament show-
ing the complexity of the political process of 
this deal. 

12.42 hr •. 

(MA. DEPUTY SPEAKER in the Chai~ 

SHRI P. C. THOMAS (Muvattupuzha): 
Due to the declaration of the new Import 
policy, the prices, 'Which the agriculturists 
are going to get especially for rubber, coco-
nut and spices, are gOing to be affected vel)' 
seriously. This policy has been declared 
without the consultation of the States which 
are producing these agricuhural produce in a 
large amount. Now, there IS a very senous 
threat to the coir industry. In this connection, 
I have received a telegram. There was 10 
per cent cash compensatory support to colr 
industry given by the RaJiv Government. 
Now, this has been withdrawn and the effect 
is that the coir industry is gOing to be affected 
very seriously. There are a lot of workers 
working in that industry who Will be affected. 

[Translation] 

SHRI DAU DA VAL JOSHI (Kota) Mr 
Deputy Speaker, Sir, today, during the 
Question hour It was alleged that crores of 
rupees are due from the East India Com-
pany. This Company IS manufacturing 
medicines which have been banned all over 
the world. One mediCine named Entero-
Quinol is manufactured With the formula 
similar to that of Entero-Vloform ThiS for-
mula has been banned all over the world but 
it is being openly sold in India I would like to 
submit that the direct reaction of thIS medi-
cine is on the Cornea of eye and It damages 
the cornea. This mediCine has been banned 
in Pakistan, Srt Lanka and In other countries 
of the world, but It IS being sold In Indian 
markets. Sir, through you I would like to 
request the han. Health Minister that all the 
medicines which have been banned In the 

international market, should also be banned 
In Indian markets. 

SHRI SANTOSH KUMAR GANGWAR 
(Bareilly): Mr. Deputy Speaker, Sir, I would 
like to raise a serious matter. One of the MPs 
from Bareilly has been threatened to be 
burnt alive by the National Mujahidden Front. 
Similar complaints have also been received 
from other places through various organisa-
tions. I would like that the House should pay 
special attention towards it and adequate 
security should be provided to the Members 
of Parliament. This matter should be in-
qUired into and necessary action should be 
taken in thiS regard. 

SHRI K. D. SUL TANPURI (Shimla): Mr. 
Deputy Speaker, Sir, the heavy rains have 
damaged the potato, apple and other crops 
In our area. The previous Government used 
to announce support price for these crops 
but the present Government have decided 
not to announce support price but to get 
financial aid from the World bank and to 
prepare a report on it. I would request the 
Government that In Himachal Pradesh all 
facilities should be provtd~d to the farmers 
whICh were being provided to them earlier, 
so that they may maintain their economic 
status. 

SHRI DHARM PAL SHARMA (Udham-
pur): Mr. Deputy Speaker, Sir, the Ministry of 
Defence has taken some land from the farm-
ers on rent and the rent is paid by the Ministry 
annually. But at several places Including R. 
S. Pura, the rent has not been paid to the 
peo~le for the last three years. Therefore,· I 
would like to say that...(/nterruptlons ) 

MR. DEPUTY SPEAKER· The demands 
of thiS Mintstry are being discussed So this 
matter cannot be raised at thiS time. 

SHRI K. MANVENDRA SINGH 
(Mathura): Mr. Deputy Speaker, Sir, the 
harvesting season of Rabl crops IS about to 
start. The farmers are In trouble because the 
Government has not yet opened procure-
mentcentres, BeSides, the Govemment have 
also not yet announced the Procurement 
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[Sh. K. Manvendra Singh] 

pricefor wheat. Therefore, I would like to 
request you jto '.direct the concerned Minis-
ter to announce procurement proces of Rabi 
crops immediately and open at least one 
procurement centre in each district. 

SHRI RAJVEER SINGH (Aonla): Mr. 
Deputy Speaker, Sir about 1 00 to 125 people 
of 17 Kashmiri families have migrated to 
Bareilly, Uttar Pradesh due to the distur-
bances in Kashmir. No lodging. and board-
ing facilities are being provided to them by 
the Government. Ten employees of IBRI, an 
organisation of the Central Government. have 
also migrated from Srinagarto Bareilly. They 
are being transferred to M~kteshwar which 
will puttheirfamilies to great Inconvenience. 
They cannot comply with this order. There-
fore, I would request that they should be 
transferred to Palampur in Himachal Pradesh 
which is also near Jammu. 

SHRI M. S. PAL (Nalnltal): Mr. Deputy 
Speaker, Sir, there was a bomb blast in 
Haldwani in which 5 persons were killed and 
30 injured. This was followed t?y another 
bomb-blast in Kashipur In wbich 6 persons 
were killed and 30 injured. Now a pujari of the 
temple has been murdered and the temple 
has been damaged and looted. There is no 
law and order there and no one has so far 
been nabbed. Necessary action should be 
taken in this regard. 

SHRI R. N. RAKESH: Sir, all the drink-
ing water schemes of the Central Govern-
ment as well as the State Government have 
flopped. Human beings as well as cattle-
heads are not getting drinking water. Wells 
have become dry and 80 per cent of the 
tubewells have gone out of order. The water 
level has gone down. During the month of 
Navratra, the deities and the people did not 
get water. The deities. the people and the 
priests of the temples all remained thirsty. 
(Interruptions ) 

MR. DEPUTY SPEAKER: Mr. hon. 
Member, such matters cannot be raised 

here. You please sit down. (Interruptions) 

SHRI RAM KRISHAN YADAV ( 
Azamgarh); Mr. Deputy Speaker, Sir, since 
the Government came to power, some mili-
tant groups are being'raised through R. S. S. 
which have created panic among the people 
of the country. I would like to request that the 
Government should ban such militant groups 
so that the feelings of nationalism may also 
be cultivated among the people of religious 
minorities. 

12.50 hrs. 

MA TIERS UNDER RULE 377 

[English] 

(i) Need to take steps to improve 
the lot of coffee growers In 
Kerala 

SHRI K. MURALEEDHARAN (Calicut): 
I draw the attention of the House to the 
p.athetic con'dition of Coffee Growers of 
Kera\a. About 28 per cent of CoHee in India 
is produced in Kerala and out of that 96 per 
cent production is from Wynad alone. About 
Rs. 100 crores foreign exchange is earned 
through Coffee from Kerala. Due to the 
cancellatior. of international Coffee agree-
ment in July, 1989, there was a sudden 
do'wnward trend in coffee price all over the 
world. In such situation the coffee growers 
are put to extreme hardship. 

The Coffee growers have no right to sell 
their product in the open market. They have 
to pool the entire production to the Coffee 
Board. Such a type of stringent control is not 
faced by any other farmer in India. Govern-
ment should take appropriate steps to re-
lease the Coffee growers from the restriction 
of the Coffee Board. The Kerala Coffee 
growers are taxed more as compared to 
Coffee growers of others States. So, my 
humble request to the Government is to take 
appropriate steps and save Coffee growers 
in Kerala. 


